
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10795 0 77 77 0 0 38 38 10834

CIVIL SECOND   APPEAL 3295 0 9 9 0 0 16 16 3288

EX. FIRST APPEAL 57 0 0 0 0 0 0 0 57

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30931 52 176 228 0 20 103 123 31036

CIVIL REVISION 450 0 6 6 0 0 27 27 429

CIVIL REVIEW 665 0 5 5 0 0 11 11 659

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 2 0 2 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 378 0 0 0 0 36 0 36 342

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 801 0 0 0 0 0 0 0 801

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 8 0 0 0 0 0 2 2 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 22 0 0 0 0 0 22 22 0
CIVIL TRANSFER APPLICATION 374 0 26 26 0 0 5 5 395

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 4 0 0 0 0 0 0 0 4

SPECIAL APPEAL ( WRIT) 2280 72 0 72 0 148 0 148 2204

CIVIL CONTEMPT 4845 5 121 126 0 7 482 489 4482

CIVIL WRIT 69772 167 1690 1857 0 508 1365 1873 69756

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 184 0 0 0 0 3 0 3 181

CROSS OBJECTION 1060 0 7 7 0 0 1 1 1066

CIVIL REFERENCE 0 0 0 0 0 0 0 0 0

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 125996 296 2117 2413 0 724 2072 2796 125613

CRIMINAL SIDE

MURDER REFERENCE 8 1 0 1 0 1 0 1 8

CRIMINAL APPEAL 25029 37 227 264 0 12 102 114 25179

CRIMINAL REVISION 9229 0 128 128 0 0 132 132 9225

11217 2 793 795 0 1 742 743 11269

2752 0 1061 1061 0 0 1292 1292 2521

CR. CONT. PETITION 9 1 0 1 0 1 0 1 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 100 24 0 24 0 36 0 36 88

CR. L TO A 624 3 20 23 0 1 19 20 627

CRLW 599 15 196 211 0 12 201 213 597

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 49569 83 2425 2508 0 64 2488 2552 49525

TOTAL A + B 175565 379 4542 4921 0 788 4560 5348 175138

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

DECEMBER-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

DECEMBER—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

892 24 151 175 0 21 162 183 884

2716 0 95 95 0 0 67 67 2744

12931 0 400 400 0 0 644 644 12687

99 0 58 58 0 0 58 58 99

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

379 2 75 77 0 2 58 60 396

           TOTAL -C 17017 26 779 805 0 23 989 1012 16810

CRIMINAL TRANSFER PET. 63 0 0 0 0 0 5 5 58

0 0 0 0 0 0 0 0 0

           TOTAL -D 63 0 0 0 0 0 5 5 58

TOTAL  C+D 17080 26 779 805 0 23 994 1017 16868

TOTAL A+B+C+D 192645 405 5321 5726 0 811 5554 6365 192006

11 0 0 0 0 1 0 1 10

7 0 0 0 0 2 0 2 5

0 0 0 0 0 0 0 0 0

2309 0 77 77 0 0 8 8 2378

821 0 9 9 0 0 16 16 814

5124 10 96 106 0 10 21 31 5199

314 0 6 6 0 0 19 19 301

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

367 0 26 26 0 0 5 5 388

17 0 0 0 0 0 0 0 17

1847 69 0 69 0 136 0 136 1780

43279 138 1612 1750 0 443 1217 1660 43369

TOTAL -E 54100 217 1826 2043 0 592 1286 1878 54265

1762 4 118 122 0 4 71 75 1809

CIVIL MISC. CASE 2416 82 133 215 0 65 112 177 2454

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 53 0 0 0 0 0 1 1 52

TOTAL -F 4231 86 251 337 0 69 184 253 4315

TOTAL  E+F 58331 303 2077 2380 0 661 1470 2131 58580

TOTAL- MISC.  (C+D+E+F) 75411 329 2856 3185 0 684 2464 3148 75448

TOTAL  A+B+C+D+E+F 250976 708 7398 8106 0 1472 7024 8496 250586

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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